ICOPY - ORZHAL WILL 7R
EORWARDEC T0 PLRMANENT
I55/GN5 10 TIIC UNITED

1N MBS YOI

e Chairman of e Securd

Cuurcil Commi

¢ eslablisned pursuan 15

i conceraing Al-Chaida and Ge

alibar aps Assoe

¢ presunts bis complin

15 15 fhe Pemn

the Uritzd Kations and wisires W convey %12 fallow

€0 T4 June 2009, the Commuttea oz

tics o the alry spezitied
below 1o s Consclis 11
t

Fing viduls

tn the psscls fveze,

el

e embargo setect ia pasagraph §al Seewity Council resolumion

1R22 (2008}

ted wnde: Chapies VILoT the Cherer of S Unifed Mayi

s

. lndividuals serocialag wi

n Akgaite

£ N 1
65 POR: Lim, Cerrany Gond z|u1\ ty
i Pt o

e

Netional dentiheition
ITOTENErSaNE SUSHEIE I |
e

i s for

5 Wils thwe public s releusabie partion of the siatement oF

f the sbove-maatinmd individual, a5 piovides by the

desiratng Stale(s), s ez Dz il i




The Liid 15 B0
' wivoion) uu

Aot the suspect
nair .‘ﬂu‘(( e angiion SELEW wovale |

o/t S0 sz
a5 4 l.,,m‘ S ona o he

s

et coiae v G

getive
J pansons by

czmber 207
a roirst

e




1o usta updgizd version of

i

feiduals ard eniies subjoe

1

to the sanet

nmeas

sraped e o

N

L ans seguli

vs, Wember Staies are

Basis, the Commiliee’s wins 1 tha fall

A TG

LRI s XML o

The List is svailble in

mat,

T secondince with paragraph 16 0% 12so/ution

Sewrel

{uttomacicaly eonveys vpdres uf (ke L

repiu

al organizations hy ¢

wonlaut infurmition for this pupose 1 e Seere

Cn

@ erg or fax 11 212 96

< all Szaves 1o allaw iupl

soft-cay natizes, or WebsTE ostings

Th

i

57 s vpdaced regulerly e the hosis of relevant in‘ormation
o ‘culerly

privided oy Member States end ncerretional nd negiomal o e, Tis is ta

zati

thisteznth updar

@ List ia 2009,

19 fune 2008




Umted NdUO S @ I\alwns mes

R SC e 14 [CORY - DRIGINAL WILL BE

HATIONS N KEW YORK]

Tire Chairman of 1

cirity Counedl Commitiee sstablished pursuant o

resolution 1267 (1995) conceming Al-Q
Individ
the U

ind the Taliben end Asseciled

s and Enlities presents

Hents b the e

comp!

neit e presentatives o

e Natiens and wishes 1 convey the follewing:

On 27 May 2009, the Committee approved the s:ditios oF e ety specificd

below 1 its Consolidated List of individuals end entities subjeet 1o the ussets froeze,

wavel e and arms sbargo
123

et out in parugreph | o7 Seousits Coundl resolurion

Nations

208} adopled under Chapter VI of

Charter of the Unis

Individuals associated with Al Qaisy

ﬂIHZEBM Nama: 1; BEKIAY 2 -MHR‘\,II; nad na
Designation:a DOB 4 Sap. 1977 FOB: Berkere, Norocea Good quality

a.k.a'lw n2 al Maghrabi b) al Flafidh Abu T~ der Dewtsahs (‘e

a Nationality: Bairsr Passport no-: German

ssuss in 3o vald unl 7 Sag. 2013 National

\dznhﬁninon n0.; a) Garran matars iderily s nur o= (B r'spers:\. slauw:us

Nr ) 5208 iy

May 2005 Other informati
anistan/Fadslan border aa (as al Acr 2005
EA2071) epanedly since al loast hierh 200

lemb s o Al-Caida

In seeordanes with Seetian 6, par itlee’s Cinidelings for

eraph ig) ol the Com

the Canduct of its Work, the puslic i partion of the strement of case

detailing i bases for listing of the above-arentioned ingivi

wal, i peovidded by the

des

ating Sia

I {stersent of case i italic),




vt s fsis o & persion e s Dsen
ncmans for Al Gasia, SskiEy HARRACH s
2040 Qs U s e Patiston b
oc) Al Qaea. 18 did 50 e ond expresso f
oty At 1 ncha 10 g8 2 D 0 A U

court il smugging
e 2007 bt 10
. it s had ol

tns o Al Gonda ottty A
s e Mo

]

0 o, s st
o E o 17 daiary 2000
farmms
the

s HARRACH disussos Ganmany's soci! o
)1 Goran roos it 410

the Garman papuiation (2 make the
a0 stetes dhal tho Muanso &7 nof in
8 spared i

S cantont, 8

5 bl sgonst

ey eviay o
!

a4 media oiice o 28 February
4t Ainanciel ciss)

o o e cotoss nd ails oy 7
et by Gor are gt 118 ol e
it e vices

T obtain a fully updated version of the List ol individuals and entities subject
0 the sanctiens measures, Member Staes gre eacour

basis, the Com

d i ehnsul, an s regular

mittce's wehsile at the following URL:
hug i
HTML, POL

ul. The Li

s vailable in

d XML farmat.

[ peeordunce wi

041, the Committee’s
Secretarial auromaticull

v conveys updates of the List to States, regional and sub-

regional crganizations by -mail shortly following the postings ol sach npdates an the
Con

nittee’s website, Member States are fivited

updated o new



contzct information for ¢

purpase to the Secrebarias by il Lo/t SC-1267.
rorg o fax 1 212 963 1300411 212963 1778, Tne €

tion of upd

Commitige:

encouruges all Stares 1o allow implemen

Cthe List Insed on z-mails,

5, o website po

sall-copy n »

The Committee's Lisl is updated regularty on the busis of relevant informarion

irovidted by Membser Stutes and Intecnatiunal sl vegitnal organizations. This is the

eleventh updnte of the |ist in 2009,

28 Muy 2009



United Nations @g} N'mom L-me%

[GOPY - DRIGINAL WILL BE
ECRIARSED 10 PERUANENT
IBSIONS T NITED
NATIONS IN e oe]

i the Sceurity Counc!i Committee ¢3!

shed pursuar o

resolution 1267 (1959) vone e Telibun end Assoi

Lsdivicuals and B o b s wmaneni Repre

(3 29 June 2009, dition of the three ety

e sunjert 1 e aksel

spocified nelow 1o I Conspliduted List o

érecve, teavel st ot i peaprupl * af Seeuriny Covnzil

11 o the Chastes of the Dniled

sesulation 182

Q1. .271.00. Name: 1 ARIF 2

Tite: nix Designation: =a DI
30l A Casman b) M
ZZagmant o) A U=t o Lasma e 1) Moo s
hatne Nationality: Pakisiani Pagsport no-iris National ident icalion nu.:
ne Address: Fouse Rumber 135 K14 Sxher 1 'M ‘Sular Rusd, Karachi
Fakistan Listed on; 78 Jur 20 JB Othar Mforr!laﬂﬂn
Toryou (QE.LT18 05 and A-Qaia (QT A £.01 ) In gutention as &l June 2

AED 2 vaHYA 2 MILIAHID S na

‘m- 108" POB: La7are
ahen g Fenya Aoz Low qualily 3R,
s Bassfioring. 1o Wational idonUfication na.:
naticra) dignicatien M 0 Agdress: ra Listed o 8
formation: e ;hn wu.La. T 30

M.272.08, Name: 1 IO
4D0B
ka




the Conduct of s Work,

deraling the hases for fisii

QLAZTION. Names 1, FAZEEL-ATUL 2 SRV AU MO-RNED 3

Tie: na Des\gnl[lun 12 DOB: a) Approx ately 057 b) Aaproxmatel;
3 POB: Ko 2 Gaod quality a.ka.r )

Province, Algh
naykh ATinulah hJ Sheix A7 nul ah ¢ Abu Ml
ot Wiz ammad Ami B saw ) Az Horammac Snagkh An.zn Ab-Bina.
Snaykh Aoy Monammec Avean - g) Snaykn Aminulah Al

s Low quallty ks e Nmunamy" Presport o Notonst
Hdontificatia 5 o Pas e ans 05
Lun 2008 Dther \niufmsﬂun' h-ﬁm s 0= Ad (ll I '-el\nwu
a8 at June 2002

danee

In aser

o Seetian £, par

api L) of the Cemmitiee’s Gride

case

e publicly releasable ortion of e statement o

of the shave-mensinsed individuals, a8 nrovided by the

Lement of vise i itilic)

fem
tha eenber
wiETEr F005
/¥ s sen gt by
% Times, &




wovsie rians G varans ik

AZEEL-ATUL SHAYKH ABU MOHAMWED AMEEN AL-PESHAWAR

i Amueh 8P
Fostun

pruaicling o3 d s

1o fily updaied version of

he saneticns measires, Member S

we enconraged t o

hasis, the Commitee's website at the fellwwing R

[T The List 15

HTML, PDEF

a6

aecordanee with par

A veys undates of the List 1 Sates, regivmal an

ol orpanizations by e-mail shorily [ellawin

pastl

Canmmittee's websile. Member States ave nvied 10 8

it g spdaied or new

act informalion

e ez purpose 1 the Secretaria by e

s or fax 11 212 963

<t allow iplementaion of updates ¢

envousuges all

safl-copy notiess, ur wehsite pstisgs

1= upcnted regul

evant inforetion

e and 1o

d interi na. Tins is e




	190609_pg1.jpg
	190609_pg2.jpg
	190609_pg3.jpg
	280509_pg1.jpg
	280509_pg2.jpg
	280509_pg3.jpg
	290609_pg1.jpg
	290609_pg2.jpg
	290609_pg3.jpg

